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(i) G.S.R. 278(E) published in 
'* CSfttteW® of India dated the 

15th May, ,1975 together 
with m  explanatory roe- 
randum.

(U) CL&fc, 283(E) published in 
Gazette of India dated the 
19th May, 1975 together 
with an explanatory me­
morandum.

(iii) G.S.R. 298(E) published in 
Gazette of India dated the 
27th May, 1975 together 
with an explanatory memo* 
randum.

(iv;!G.S.R. 299(E) to G.S.R. 
302(B) published in Gazette 
of India dated the 27th 
May, 1975 together with an 
explanatory memorandum.

(v) G.S.R. 303(E) published in 
Gazette of India dated the 
27th May, 1975 together 

with an explanatory memo­
randum.

(vi) G.S.R. 318(E) and 319(E) 
published in Gazette of 
India dated the 3rd Jutie, 
1975 together with an ex-, 
planatory memorandum.

(vii) G.S.R. 322(E) published in 
Gazette of India dated the 
5th June, 1975 together with 
an explanatory memoran­

dum.
(viii) G.S.R. 708 published in Gaz­

ette of India dated the 7th 
June, 1975 together with an 
explanatory memorandum.

(ix) G.S.R. 707 published in 
Gazette of India dated the 
7th June, 1975 together with 
an explanatory memoran­
dum.

| (x) G.S.R. 326(E) published in 
Gazette of India dated the 
9th June, 1975 together 
with an explanatory memo­
randum.

(xi) PJS.R. 722 published In 
Gazette o f India, dated the 
14th June, 1975 together

with an explanatory memo­
randum.

(xii) G.SJR. 766 and 767 publish­
ed in Gazette of India dated 
the 21st June, 1975 together 
with an explanatory memo­
randum.

(xiii) G.S.R. 285(E) published in 
Gazette of India dated the 
30th June, 1975 together 
with an explanatory memo­
randum.

(xiv) G.S.R. 373(E) published in 
Gazette of India dated the 
1st July, 1975 together with 
an explanatory memoran­

dum.
(xv) G.S.R. 397(E) published in 

Gazette of India dated the 
3rd July, 1975 together with 
an explanatory memorandum. 
[Placed in Library. See No. 
LT-9767/753.

Central W are Housing C orporation 
(A mendt.) Rules, 1975

THE MINISTER OP STATE IN THE 
MINISTER OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB 
P. SHINDE): I beg to lay on the
Table a copy of the Central Warehous­
ing Corporation (Amendment) Rules 
1975 (Hindi and English versions) 
published in Notification No. G.S.R, 
683 in Gazette of India dated the 31st 
May, 1975, under sub-section (S) of 
section 41 of the Warehousing Cor­
porations Act, 1962. [Placed to Lib­
rary. See No. LT-9768/75].

A nnual A ccounts of Madras and 
M ormugao Port T rusts for 1973-74 
and M erchant Shipping (T onnage 
Measurement of Sh ips) A mendment 

R ules, 1975

THE MINISTER OF STATE |N THE 
MINISTRY OF SHIFTING AND 
TRANSPORT (SHRI H. M. TRI- 
VEDI): I beg t0 lay on the Table:—

( 1) A copy each of the following 
patera (Hindi and English


